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at Fune-ral of President 
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Sbrlmati Rena Cbakravartty (Bar-
rackpore): Why shoUld it be.permltted 
at all? (Interruptions). 

Mr. Speaker: That is exactly my 
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;1'0012. 

Mr. Speaker: No, no . 
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PAPERS LAID ON THE TABLB 

OFFICERS OF PARLIAMENT (ADVAlfCII 
FOR MOTOR CARS) AMENDMENT RtrLEIi 

The Minister of ParJiamentarJ 
Affairs (Sbrl Satya Naray .. Sinha): 
Sir I beg to lay on the Table a copy 
of the Officers of Parliament (Ad-
vance for Motor Cars) Amendment 
Rules, 1963 publisJled in Notificatioa 
No. GSR 1566 dated the 28th Septem-
ber, 1963, under sub-section (2) of 
section 11 of the Salaries and Allow-
ances of Officers of Parliament Act, 
1953. [Pla.ced in Library. See No. LT-
1966/63.] 

ANNUAL REPORTS OF DEVELOPMENT 
COUNCIlB 

The MiDIster of lDdustry (SbI'I 
KaDI1JIgO): I beg to lay on the Table--

(1) a copy each of the following 
Reports under sub-section (4) of 
section 7 of the Industries (Develop-
ment and Regulation) Act, 1951:-

(i) Annual Report of the Develop-
ment Council for Automobiles, 
Automobile Ancillary IndUB-
tries and Transport Vehicle 
Industries for the year 1962-
Cl3. 


